Website : Delhi High Court
IN THE HIGH COURT OF DELHI AT NEW DELHI
F.No.618/ SA-5/Comp./ DHC/No.___ O}
Dated: [5 —\[-Rolg

ADDENDUM

In continuation of this Court’s letter no. F.No.618/SA-
5/Comp./DHC/No. 19812-13 dated 27-10-2016, whereby quotations for
Twenty Two (22) nos. of Dell Core i5 Desktops were called, it is hereby
circulated for information of all concerned that”Quotation for Twenty
Two (22) nos. of Core iS5 processor Desktops of reputed make with
4GB RAM and other standard configuration with five years on-site
warranty’will now be read as "Quotation for Twenty Two (22) nos. of
Core iS5 processor Desktops of reputed make with 4GB RAM and
other standard configuration with five years on-site warranty. The
desktops be pre-installed/installed with Windows Professional
Operating System and MS Office software also.’

The last date for submitting the revised quotation is _23-11-2016 .
The firms who have already submitted their quotations would also be

required to submit the revised quotation.

Yours Truly,

1S /n i
(Rajeev Chauhan)
Assistant Registrar (Comp.)
for Registrar General



